OBSERVATION BY SPEAKER

Title: Notice of motion under Rule 184 for appointment of a commission of inquiry into incidents of killing of persons in Jammu and
Kashmir.

MR. SPEAKER: Hon. Members, a notice of motion under rule 184 has been given by Shri Priya Ranjan Dasmunsi
today for appointment of a Commission of Inquiry headed by a sitting judge to inquire into the incidents of killing of
innocent persons, including pilgrims of Amarnath Yatra in Jammu and Kashmir.

| have admitted the notice.

The matter will be placed before the Business Advisory Committee, which is scheduled to meet in the afternoon at
3.30 p.m. today, to decide as to when it may be discussed in the House.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Mr. Speaker Sir, | have to raise a point of order.
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